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MR. SPEAKER: By the time 1
listen and say, it is not a point of
order, you would have said many
things about it.
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MR SPEAKER: It is not a point
of order, No ruling is involved in it.
The rules say, the Speaker should ask
that it mught be laid, and all that.
Dont make everything a quection of
privilege .Now, Shri F. A. Ahmed.

13.30 hrs.

STATEMENT RE. DROUGHT CON-
DITIONS IN EASTERN U.P. AND
BIHAR

THE MINISTER OF AGRICUL-
TURE (SHRI F A. AHMED): Sir..

MR SPEAKER: Pleas» lay jt on
the table of the House

@t wy G (Tw): W
ARy, ww wwed § s vl wEew e
sy 1 g 9¥ )
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SHRI F A AHMED Mr Speaker,
Sir, the House had an occasion to
discuss the drought situation in Bihar
and Eastern UP, when I made a
statement on the drought situation m
the country on 24th July, 1973 Asg
Honourable Members expressed an-
xiety on the drought situation pre-
vailing in Easterm UP and Bshar

{Statement)

I visited Bihar on the 28th and 30th
July, 1973, to make an on-the-spot
study of the drought situation I
could not visit U.P. on account of
heavy rams on the 30th July in
Varanagi

In Bihar, I flew over some of the
drought-affected areas of Patna,
Monghyr, Nawada and Gaya Distiicts
and also went by car from Gaya to
Barachatty and have had detailed
discussions with the S*ate Chief
Minister and some of the othier mem-
bers of the State Council of Ministers,
Leader of Opposition, some members
of the State Assembly and senior
officials

Bihar drought situation has const-
derably improved on account of the
1amns 1eceived during the last few
days Earlier due to dry spell during
most part of July, there nad been
some damage to the standing crop of
madice ana t) padly seeling as a
1esult of which transplantation of
paddy had also been affected The
salvaging operations for the standing
crops and the intensificalion of the
activities fo1 growing of late paddv
and maize anl other alternalive crops
undertaken hy the State Gouvernment
m consultation with the officials of
the Central Ministry of Agriculture
will, 1t is hoped, enable the State
Government to take full advantage of
the recent rajns to organise maximum
possible production of kharif crops

The State Government hag also
drawn up necessary programmmes for
providing relief to the affected popu-
lation by operung relief works,
arranging drinking water supply, etc
and 18 mmplementing them according
to the requirements of the different
areas

The Central Government is helping
the State Government with the allot-
ment of foodgraing to the maximum
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possible extent, keeping in view the
stock posilion and requirements of
the country as a whole. The State
Government has also been advised to
step up procurement operations and
undertake stepg for de-hoarding of
stocks and to titghten up the public
distribution system to improve the
general availability of foodgrains in
the State. It 15 proposed to depute
a Central Tesem for making an on-
the-spot study of the drought situa-
tion. Request for giving an ad-hoc
assistance of Rs. 10 crores for organis-
ing relief i8 under consideration.

Honble Memberg are aware that
during the last few days there have
been rains in Eastern U.P.,, where
also on account of dry speil in the
first half of July standing crops had
been demaged to some extent. These

raing have helped the situation con-
siderably,

The State Government has under-
taken necessary measures to provide
relief to the people as also t{o in-
crease production by taking maximum
advantage of the recent rains, Neces-
cary allotment of foodgrains is also
being made to the State Government.
A Central Team would be visiting the
State from 2nd August to 4th August,
1973 to make on-the-spot assessment
of the situation and make recommen-
dations jn regard to the scale of relief
operations needed, etc.

Some Hon'ble Members, while pres-
sing for acceptance of an adjourn-
ment Motion/Call Attention Notice on
the drought situation in Bihar and
Eastern U.P. on 31st July, 1978 in
the House, referred to occurrence of
starvation deaths in these States.
While reports about the cases referred
to by the Hon'ble Members have
been called for from the State Gov-
ernments, 1 may mention that in all

cases where allegations of starvation

deaths have come to our notice, State
Governments have been requested to
hold necessary enquiries into such
cases as is the normal practice. In

(Statement)

all cases in whjch reports have so far
been received from U.P, and Bihar,
there has been no case of death due
to starvation. I may also mention that
no other State reported any case of
occurrence of starvation death.

The Hon'ble Members would, there-
fore, appreciate that the situation is
not at all alarming and has, in fact,
improved with good rains having been
received during the last few days m
these areas. However, we are cons-
tantly in touch with the State Gov-
ernments” of Bihar and U, and 1
assure the House that all necessary
steps to deal with the situation as it
develops from time to time would be

taken in consultation with the State
Governments,

13.36 hrs.

The Lok Sabha adjourned for Lunch

till Thirty Minutes past Fourteen of
the Clock.

The Lok Sabha reassembled after

Lunch at Thirty-three Mmnutes past
Fourteen of the Clock.

[Mr DEPUTY-SPEAKFR in the Chair]

SHRI S. M. BANERJEE (Kanpur):
I would like to make a submmgsion.
As you are aware, in the other House

also the question was rajsed by Shri
Krishna Kant....

MR. DEPUTY-SPEAKER: Order,
order.

SHRI S, M. BANERJEE: This is
about victimisation of UNI employees,

MR. DEPUTY-SPEAKER: Order,
order. 'Tou cannot refer to any pro-
ceedings in the other House except
when it is a statement of government
policy or something like that, Please
do not do that.

SHRI S. M. BANERJEE:

I do not
want T refer to that,



